
HIGH COURT OF MANIPUR
AT IMPHAL

ORDER
lmphal, the 8th December,2OZ3

HcMIA-24/80-Estt(V)Pt./ : Consequent upon this Registry's

notifications of even no. dated 9th November,2023 and 22nd November,2023 for Walk-

in-Examination, the following candidates are engaged as Daily Wagers on Daily'Wage

Basis@225 per day w.e.f. the date of joining and until further orders. They shall not

claim regularization of their services on this purely temporary engagement.

Selected list of candidates

Sl.No. Narne
1 Laireniam Premananda Sinqh (Reqn. No. 027)
2 Thangjam lreiton Chanu (Regn. No. 070)
3 Khairajam Bishorjit Singh (Regn. No. 024)
4 Telem Prem Sinqh (Reqn. No. 022)
5 Kamei Kachenqai (Reqn. No. 075)
6 Haorungbam Robertson (Regn. No. 082)
7 Haobijam Chinglen Meetei (Regn. No. 105)
I Ningombam Rocky Singh (Regn. No. 053)
I Wahenqbam Manqlem Sinqh (Reqn. No. 007)
10 Ahanthem Slash Singh (Regn. No. 005)
11 Khuraiiam Satishchandra Singh (Regn. No. 084)
12 Thokchom Sangita Leima (Regn. No. 059)
13 Pampuinath Lenon (Regn. No. 006)
14 Takhelmavum lnsocha Singh (Regn. No. 1 1 1)

They shall report for duty to the Court Officer-|, High Court of Manipur on or

before 13-12-2023.

By order etc.,

sd/-
(PH. JAPAN SINGH)

REGISTRAR (ADMN./PM&P)I

Endt.No. HCM/E-26I2005-A&E/PI,lll/ 2Z1LZ -1 1 lmphal, tfie December,20ia3
Copy to:

1. The Pincipal Secretary to Hontble the Chief Justice, Hlgh Court of Manipur.

2. The Pivate Secretary to Hon'ble Mr. Justie A. Bimol$rgt, High Court of Manipur.

3. The Private Secretary to Hon'bte Mr. Justie A. Guneshwar Sharma, High Court of Manipur.

4. The Pivate Secrctary to Hon'ble Mrs. Justlce Golmei daiphulshitlu, High Court of Manipur.

5. The Private Secretary to Regislrar General, High Cour\of Manipur.

iat Otric4r), High Court of ManiPur.

vate SelretarytSecrctary to Hon'ble Chief

12. Conhemed person(s).

13. The Guard File/Notice Board/(loncemed Flle.


